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HIGH COURT OF DELHI
Sliershah Road, New Delhi

No. /Dl—IC/Gaz./G-3/2023 Dated: ~
From: -

The Registrar General,
High Court of Delhi,
New Delhi.

To,
The Director,
Central Detective Training Institute,
Dehmi Kalan, Ajmer Road,
Jaipur, 303007 _
E-mail: cdts.bprdjaipur@gmai1.com

Sub: Invitation of nominations for courses being conducted bv CDTI Jaipur from
Agril t0June, 2023.

Sir.
I am directed to refer to your e-mail letter No. T-13053/2/2022-DD/Vice/2011 dated

nil, on the above subject, and. to say that your request regarding nominations for 03 Judicial
Officers and 2 be kept as 1‘6S81'V6d for the course “Cyber Crime & Cyber Law Program for
Pl’, Judicial and Police officers” has been acceded to only for the programme scheduled to be
held from l9.06.2023 to 23.06.2023, nominated judicial officers are as under:-
S.l\'o Name of the Duration Date of Names of the nominated officers

Course course -
1. Cyber Crime and O5 days 19.06.2023 l. Mr. Kapil Kumar, CMM, West

Cyber Law to District, Tis Hazari Courts,
Program for PP, 23.06.2023 Delhi -
Judicial and 2. Mr. Puneet Pahwa, CMM,
Police officers South District, Saket Courts,

New Delhi
3. Mr. Rohit Gulia, CMM, North-

West District, Rohini Courts,
New Delhi
(Reserved Officers)

1. Mr. Siddharth Malik, CMM,
Central District, Tis Hazari
Courts, Delhi

2. Ms. Preeti Parewa, CMM,
Shah-dara District, Karkardooma
Courts, Delhi

Yours sincerely,

t">rc2.<»s:§11@)<,, Z-- ;l;,';ra]w 1-1 (Vinay Shaxnia)
.\,,\/ Assistant Registrar (Gazette-IB)
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Copy along with copy of letter dated nil received from the Director, Central Detective
Training Institute, Jaipur forwarded to the following Principal District & Sessions
Judges with the request to inform the nominated Judicial Officers under their
respective control accordingly and ask them tolsend their details as per the Perforrna
enclosed directly to quarter concerned:~

(i) The Principal District & Sessions Judge (Headquarter), Tis Hazari Courts, Delhi.
(ii) The Principal District & Sessions Judge, South District, Saket Courts, Delhi.
(iii) The Principal District & Sessions Judge, North-West District, Rohini Courts,

Delhi.
(iv) The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
(v) ‘ The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts,

Delhi.

‘ (Vin y Sharrna)
Assistant Registrar (Gazette-IE)

OFFICE OF THE PRINCIPAL DISTRICT & SESSESIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No.’ ‘>4’-cl *3 °4 35" /JOTP/Gaz./PDJ West/2023 Dated Delhi the O->‘ Z w I as
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Copy forwarded alongwith its enclosure for information and necessary
action to:-

The Judicial Officer concerned, West District, Tis Hazari Courts, Delhi.
The Ofiicer lncharge, Pool Car, Tis Hazari Courts, Delhi.
PRO, Tis Hazari Courts, Delhi.
AAO, Accounts Branch, West District, Tis Hazari Courts, Delhi.
PS to Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi.
Dealing Official (Leave,Seat), Judicial Branch, West District, Tis Hazari Courts,
Delhi
Website: Committee (English/Hindi), Tis Hazari Courts, Delhi.

'1
~ur\W °5"\“\x(Hemani Malhotra)

Offic r lncharge (Judi. West)
District Judge (Commercial Court)-O2,
West Distrlct, Tis Hazari COUfIS, I
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//" _ Performa

Sl. Name&Rank Age Educational Present Nature Mobile‘ E-mail 1
/ IDNo. of nominated background posting of N0. -

officer Training Contact
in Last No.
02 Years
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Bureau of Police Research & Development

Central Detective Training Iiistitute,
Iaipur

To,

1. The Registrar General,
Hon'ble High Courts,
All States / UTs

2. The Director Prosecution,
All States / UTs

2023.

Sir,
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_ O "antral Detective Training Institute
C=1Z£;-Q; Eiffi wt Dehmi Kalan

T"‘m 3lFl'Fl'{ fie Ajmer Road
~~--—**~*-"~"‘~--~~ nagrlaipur-303007

Q-'I~l'<=l' e-mail :
cdts.bprdjaipur@gmaiI-Com

" Dated: _March, 2023
4i(¥!II=I/C‘ _

by .
P.‘-‘ Qtwe JAIPUR _;

it .

Sub: Invitation of nominations for courses being conducted by CDTI Iaipur from April to lune,

The following courses are scheduled to be conducted at Central Detective Training Institute, Jaipur
from April to June, 2023 for various ranks of officers from states / UTs / organizations as per details given
below:

Rank of Participants Ijkemarks

1. Cyber Crime and Cyber Law 05 days ‘ 24.04.2023 .
Program for PP, Judicial and 28.04.2023

l Name of the Course Duration [Date of course

Prosecution officers
(APP to DP) and2. Police officers 05 days I 19.06.2023-
Judicial Officers [MIFC,

23.06 2023 MM,AD], oi) -
2. The Objectives of the courses ls given as under:-

l.

II.

Ill.

IV.

V.

Understand the various types of cyber-crimes.

Evaluate the relevance of presented evidence.

Have a fair idea of technology elements & their functioning in cyber-crimes.
Be able to examine the correctness of chain of custody of evidence.
Be able to identify relevance of intermediaries and their legal obligations.

' VI. Apply the legal provisions to the electronic evidences to confirm its tenability. t

3. It is requested to nominate officers below the age of 50 years from your respective states / UT /
Organization to attend the course as per the table attached as annexure "A". V _,_;';-‘ . A
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' 4. The nominations for the courses may please be sent to the CDTI in the following format before 15
_" ‘R days of commencement of the course. This information is essential for acceptance of nomination and to

/I 'plan the course activities suitably. It would also enable us to send some pre-course reading material to the
participants: '

No Rank of background posting» Training in / Contact ID
nominated Last 02 no.
officer Years

Si. Name & Age Educational Present Nature of Mobile No. E-mail l

5. The nominees may be advised to proceed for the programme only after receiving confirmation /
acceptance of their nominations from CD'I’1]aipur. _ '

6. The joining instructions are enclosed herewith for assistance to participants.

Looking forward to an encouraging participation by officers of your State / UT / organization.

Yours faithfully,

_ (Dr. Amandee Singh K:-1poor,IPS)
Director

Encl : As above '
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’ fig ANNEXURE "A"
4; I )glots for Iudicial officers.

Name of state / UT/ Organization

Rajasthan / Gujarat / Madhya Pradesh
/ Maharashtra / Bihar Haryana / Delhi/1
/Goa / Daman 8; Diu “
Chhattisgarh / Andhra Pradesh /
Karnataka / Kerala / Punjab /
jharkhand / Tamil Nadu / Uttar
Pradesh / West Bengal / Telangana /
Arunachal Pradesh / Himachal Pradesh
/ Iammu & Kashmir / Assam / Manipur
/ Meghalaya / Mizoram / Nagaland /
Odisha / Sikkim / Tripura /
Uttarakhandt / Andaman and Nicobar /
Chandigarh / Dadra and Nagar Haveli '/
Lakeshadweep / Puducherry

Slots for Prosecution officers:

Name of state / UT/ Organization

Rajasthan / Gujarat/ Madhya Pradesh
/ Maharashtra / Bihar Haryana / Delhi
/Goa-/ Daman 81 Din

Chhattisgarh / Andhra Pradesh /C‘
Karnataka / Kerala / Punjab /
Iharkhand / Tamil Nadu / Uttar
Pradesh / West Bengal / Telangana /
Arunachal Pradesh / Himachal Pradesh
/ Iammu & Kashmir / Assam / Manipur
/ Meghalaya / Mizoram / Nagaland /
Odisha / Sikkim / Tripura /
Uttarakhand / Andaman and Nicobar /
Chandigarh / Dadra and Nagar Haveli /
Lakeshadweep / Puducherry
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N of Nominations Reserve Nominations
required Pequlred
03 each 02 each

ggeach 01 each

N of Nominations Reserve Nominations
required required
O3 each 02 each

02each 01 each
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Central Detective Tr
IOINING INSTRUCTIONS FOR OFFLINE counsss

LOCATION

CDTI. Jai ur, R " - - I . ,
Jaipur-303007 i?indly2i::i}:1ii1I:1:localiFd atf[()2l)}1i‘rl1l]lalan' NE“ Mampal Umverslm Ajmer Road’' oca on o a pur on oogle Map,

CLIMATE

_ _ During the ¢_°u1‘$B. the temperature is expected to be in the range from 25 C to 30 C. The
participants are advised to come prepared accordingly.

REPORTING‘ .

Participants must reach CDTI, Jaipur at least one day inladvance prior to the
commencement of the course. Participants. are advised to communicate their journey plan in
advance through telephone 0141-2823100 and email (director.cdti-rj@gov.in] to CDTI Jaipur.

ACCOMMODATION & MESSING:

Hostel and mess facilities are available at Central Detective Training institute, Dehmi Kalan
Ajmer Road Jaipur. The hostel is situated in the campus of CDTI. The participants are advised not to
bring their families while attending the course.

UNIFORM a CLOTHING: ' ~ _ _ _ .
The participants shall attend the course in civil dress with formal order. They may not wear

T- shirts, jeans, sports shoes, chappals and sandals in the class room. Officers are also required to
wear shoes and proper dress while coming for lunch/dinner in the Mess. They should not wear
Night suit, iungi, chappals etc. in the Mess.

DISCIPLINE: . .

The participants are expected to maintain the highest standards of decorum and discipline.
They must abide by the rules and regulations of the CDTI and should maintain strict discipline
during class hours, in the Hostel, mess and elsewhere.

DISPERSAL:

"Participants may leave the CDT! Jaipur after valedictory addresson concluding day of the
course. However, it is advisable not to plan the journey on same day if departure time of train/
flight is before 2000 hrs.

A bus shall be arranged to transport the participants from the CDTI to railway station/bus
stand after completion ofthe course.

OTHERS: -

The course is fully residential and participants will stay in the accommodation provldedby
the CDTI Jaipur. The expenditure to be incurred on boarding and lodging of the participants

aining Institute, Iai-pur 1 V’
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shall be met

TELEPHONE NUMBERS OF CDTS OFFICIALS

U14:-0Jl\Jl-‘

Sh Shyain Sundei, Inspector
Sh Shankar Lal, inspector
Sh Prabhu Ram, Hostel Warden
Sh Kamal Singh Meena, UDC

it£-s

by the CDTI Jaipur However, the expenditure on account of travel shall be borneby
the respective states / UT / Orgamzamm

rs nominated for the course are requiied to report at the CDTI by one day befor
th commencement of the course For any queries related to the course, travel and other
ariangements the. y may contact to Sh Rajesh Kumar, Vice Principal [Mob no.- 7976383428) & Sh
P1 ebb“ Small Dy SP [Adm] (Mob no. 8112216377 / 7748039281]

The following officers may be contacted regarding any further queries

8085645500
9660172497
8302978332/01412232872
9911945202/8209356023

ector cdti-rjlvlgov ig /
cdts bprdjaipur@gmail com

Landline - 0141 2823100
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